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(HIGH COURiOF ASSAM : NAGALAND :M IZORAM AND ARUNACHAL PRADESH)E I

\ ou,ffio'o
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Court has been pl"ased to nominate the followi

# # ## The Hon'ble Gauhati High

ng Judicial Officers to participate in

al ludicial AcademY, BhoPal:

the Prog ramme scheduled to be held at the Nation
Emailld

P-1406

The aforesaid Offi

programmes accordinglY'

cers are dlrected to a

Further, they are request

lmdadanmed181@gmail com

baishnabkiran lal@gmail.com

ttend the respective training

ed to submit a report after the

"'"1il":i::Jit:tJT::""ts are arso requested to so throush the ioinins

instructions available at the NIA website'
BY order,

Sd/- S.Dhar

REGISTRAR (]UDICIAL.I

Memo No. HC'VU-1OO(PI'-VIII)/2010/37 
47 -58 I A' Dated 19-04'2024

C;;4, information & necessary action to:

1. The Honble Director' National ludicial Academy' Surai Nagar PO' Bhopal -

462044, MadhYa Pradesh'

2. The L.R'-cum-Commissioner & Secretary to the Govt' of Assam' Judicial

Department, Dispur' Guwahati' Assam'

3. The Principal Accountant General (A&E)' Assam' Beltola' Guwahati for

informatlon and necessary action'

[The officer a,e placed on dePutation for the p'ografi on @ndition

that (a) the Offr@'s wilt be treated as on duty during the training

period & (b) they witl be entitld T'A' & D'A' as admissibte under the

RulesJ'

4. The Registrar (Admin /Vigilance)' Gauhati High Court' Guwahati'

5. The Registrarcum-Principal Secretary to the Hon'ble the Chief lustice'

Gauhati High Court' Guwahati'

Ph NO
ated OfficersName of nom tn

Name of the
mme

Prog. Date.Pro9,
No,

970635394 2

Chi"f lrdi.iul Magistrate'

Nalbari

atrmed,Shri Imdad

967I saastzbanshaBLAnraKiflsh
Sru (Jci dg

ndkaanaHudsn Jto geSess

National
Seminar on

Commercial
Laws

04-05-2024
to

o5-05-2024
.Divn.) & Asstt



6 The Distrlct and Sessions Judge' Nalbari/Hailakandi' 
--r

He/She is requestec!'to inform the concerned Officer frofi

his/her district about this notification'

;;;;;r;, Ahmed' chier ludicial Masistrate' Narbari'

shri Kiran Lal Baishnab, J;';; (s'Divn') & Asstt' sessions Judse'

Hailakandi'

The nominated participants are requested to intimate their

travel plans in writing t";;t;topal well in advance (at least 3

days) bv email at 
"''*no"]tte'ntu'oo''tn 

to'-"*:t: the Academy to

provide transport facilit' *rn the airport/ railway station'

The nominated O""t"tp""o who are attending the training

proerammeror""l='lT,{il*:::;::::;i:::':';J::l:
Registration Fee of Rs

rgo/- r'e., a totat 

","T;lll["ts 
are requested.to pav Lodeing &

Boarding charges 
"'*'"-i'oo'- 

(Rupees Two Thousand Five

Hundred) plus GST t*' "ti- 
at present) i'e'' a total of Rs' 2'8oo/-

per day or part of the day' per person'

No spouse' ;;':^' relatives and personal staff are

permitted to accompany the nominated particioant'

The nominated pa*icipants are also 
:I"ot* 

to carry their

officia*y allotted *raor*b"", etc. with him whire attending the

r
t

7.

8.

pnogramme'
Gauhati High Court' Guwahati'

9. The Project Manager' immdiatetY to the

(He is requested tu uPload the Notification

official website of the Gauhati High Court' Guwahati).

ludicial AcademY, Assam with a request to

10. The Administrative Officer'

place the notification before the Hon'ble Director' ludicial AcademY'

11. The Private Secretary to Hon'ble Mr. lustice Manash Ranjan Pathak, Gauhati

High Court, Guwahati for his LordshiP's kind information'

eral, Gauhati High Court' Guwahati'

12. The CA to the Registrar Gen

r9

CTHE LISI OT OfFICERS HEREINABOVE IS I{OT NECESSARILY IN ORDER OE SENIOTITY)
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